
RAJASTIIAN HIGH COURT

No. 10iPV2020 Date 20.03.2Q20

QIRCULAR

In supersession of Ctcular No. 09/PI/2020 dated 19'03'2020' it is

directed that in view of the outbreak of CoromYirus (CQVID-l9)' the Prcsiding

Officers of subordinate courLs shaU hold tIrc court for urgent work only from 02 00

pm to 04.00 pm on each working daY.

For de-congestion in trc court premises, the strength of lon-gazetted staff in

subordinate Couts shall be reduced by 507o and the staff would be utilized

alternatively in the followilg manner:-

The Prcsiding Officer of the concemed Coun shall issue appropriate orders

about the staff who will be on paid leave and on duty during this period'

A copy of the Notification No' PA'/RG/Misc'/2020/604 Dated 19'03'2020

issued for Rajasthan High Cout is enclosed herewith witi tle dtection to adopt the

simiJ.ar process so far as applicable to the subordinate coults'

The aforesaid directions shall remain in force till 31'03'2020 ancVor till further

orders

BY Qrder

/7131''Lr'';
REGISTRAR GENERAL

Date - 20,03.2020
No. GenlXY I 4212020 I 2582

Copy forwarded to the following for information and necessary action:-

1. All the District & Sossions Judges with the request to circulate the samo

amongst all the Presidiirg Officers oftheirjudgeship

2. The Director General of Police, Rajasthan with request to issue inslnrctions to

all concemed to Present the accused persons for remand only during 2'00 pm

to 4.00 Pm.

3. Presiding Officers of all the Special Courts and Tribunals'

4.AlltheBarAssociationstlroughtheconcemedDistct&SessionsJudges:
5. Registrar Classihcation, Rajasthan High Court' Jodhpur to uptoad the sarne on

the o tticial website oIthis oflice'
*'',o*

REGISffiAR CENERAT

Ftst Batch on duty Ftst Batch on Paid
leave

Secord Batch on

duty
Second Batch on
paid leave

23.03.2020 &
24.03.2020

26.03.2020 &
27 .03.2020

26.03.2020 &
27.03.2020

23.03.2020 &
24.03.2020

28.03.2020 &
30.03.2020

31.03.2020 31.03.2020 28.03.2020 &
30.03.2020


